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t[THB MINISTER OF SCIENTIFIC 

RESEARCH AND CULTURAL AFFAIRS 
(SHRI HUMAYUN KABIR): (a) 6. 

(b) 2.] 

 
t [NOTING WORK IN HINDI IN SECTIONS OP 

S.M. & F. MINISTRY 
131. SHRI NAWAB SINGH CHAUHAN: 

Will the Minister of STEEL, MINES AND FUEL 
be pleased to state. 

(a) the number of sections in his Ministry 
and its attached and subordinate offices which 
have so far been permitted to do noting work 
in Hindi; and 

(b) the number of those sections which 
have actually started noting on files in Hindi?] 

 

 
t[THE MINISTEB or STEEL., MINES AND 

FUEL (SARDAR SWARAN SINGH): (a) and (b) 
The Government of India have already issued 
general instructions)^ permitting the use of 
Hindi for noting on files as an experimental 
measure in selected sections in the Secretariat 
where the bulk of staff has a working 
knowledge of Hindi, and also in the local 
offices of Central Government Departments 
situated in Hindi-speaking areas. It has also 
been suggested that to start with, noting in 
Hindi may be done on files dealing with Hindi 
correspondence. 

The Hindi cell in the Ministry and the Hindi 
Assistant in the Coal Controller's office do 
their notings in Hindi. It has not been possible 
to introduce the measure generally in any 
section, either in the Ministry or in its attached 
or subordinate offices for want of adequate 
staff with the necessary knowledge of Hindi.] 

 

t[ ] English translation. 
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t [NOTING WORK IN HINDI IN SECTIONS OF 
THE MINISTRY OF LAW 

132. SHRI NAWAB SINGH CHAUHAN: 
WUl the Minister of LAW be pleased to state: 

(a) the number of sections in his Ministry 
and its attached and subordinate offices which 
have so far been permitted to do noting work 
in Hindi; and 

(b) the number of those sections which 
have actually started noting on files in Hindi?] 

 

HTHB DEPUTY MINISTER OF LAW (SHRI 
R. M. HAJARNAVIS): (a) The staff in all the 
sections in the Ministry who have adequate 
knowledge of Hindi have been permitted to do 
noting work in Hindi on files dealing with 
Hindi correspondence. This Ministry has no 
attached office; it has one subordinate office, 
namely, the office of the Income-tax Appellate 
Tribunal where noting work is not done in 
Hindi. 

 

t [NOTING WORK IN HINDI IN SECTIONS OF 
HOME MINISTRY 

133. SHRI NAWAB SINGH CHAUHAN: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of sections in his Ministry 
and its attached and subordinate offices which 
have so far been permitted to do noting work 
in Hindi; and 

(b) the number of those sections which 
have actually started noting on files in Hindi?] 

 

†[THE MINISTER OF STATE IN THS 
MINISTRY OF HOME AFFAIRS (SHRI B. N. 
DATAR):   (a)  IS. 

(b) 6.] 

†[ ]  English translation 

(b) One section, namely the Translation 
section.]


